Title: Demanded an enquiry into the alleged manipulation in the distribution of petrol-pumps in the States of Bihar, Uttar Pradesh and
Haryana.
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MR. DEPUTY-SPEAKER: No, no; nothing will go on record.

(Interruptions) *

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh, please take your seat.

...(Interruptions)

MR. DEPUTY-SPEAKER: | cannot compel him to give any response.

...(Interruptions)



